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This  Court  on  October  16,  2023  passed  the

following orders in this writ petition:-

“The  petitioners  are  student  of  the  B.A.

(Honours) in Sanskrit at Bangabasi College (Day). 

It  is  quite  surprising  that  all  students  of

Bangabasi College (Day) could score only one mark,

(except the petitioner no.2, who scored three marks)

in  the  Tutorial  Examination  of  Indian  Ontology  and



Epistemology  course,  Semester  –  VI  (Honours)

Examination, 2023.  Due to such poor score, all the

students have failed in the semester examination. 

It appears that both the petitioners have fared

quite well in all other subjects of the said semester. 

The petitioners submit that before declaration of

their  6th semester result,  both of them had secured

admission at Jadavpur University for Master Degree in

Sanskrit  but because of their failure to clear the 6th

semester  examination,  the  admission  may  be

cancelled. 

Prima facie, this Court is of the view that there

is  scope for  re-evaluation of  the  marks  obtained in

aforesaid  examination  by  the  students  of  that

particular batch. 

The college is not represented. 

In  that  view of  the  matter,  there  shall  be an

interim order directing Jadavpur University to extend

the  last  date  of  submission  of  6th semester

examination results for a period of two months from

date insofar as the petitioners are concerned.” 

Today it has been submitted by the College that

there were some errors in communicating the marks

obtained by the students. 
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The college has  already written  a  letter  dated

September 18, 2023 to the Controller of Examination

communicating  the  actual  marks  obtained  by  the

students. 

In  the  said  letter,  the  rectified  marks  of  the

relevant students have been stated as follows:- 

Folio No. 3148

Sl.

No.

Roll Nos. Registration Nos. Marks obtained
Wrong Entry Actual Entry

1. 202142-11-0001 142-1211-0001-20 01 10
2. 202142-11-0002 142-1211-0002-20 01 10
3. 202142-11-0095 142-1211-0249-20 01 10
4. 202142-11-0113 142-1211-0311-20 03 13
5. 202142-11-0138 142-1212-0171-20 01 10
6. 202142-11-0147 142-1212-0221-20 01 10
7. 202142-11-0163 142-1214-0263-20 01 10
8. 202142-21-0026 142-1111-0082-20 01 10
9. 202142-21-0032 142-1111-0107-20 01 10
10. 202142-21-0114 142-1112-0185-20 01 10

The  Controller  of  Examination  is  directed  to

issue  rectified  mark  sheets  to  the  students

incorporating the  above marks  as communicated by

the letter dated September 18, 2023. 

Let such exercise be completed within a period

of  four  weeks  from  date.  Jadavpur  University  shall

extend  the  last  date  of  submission  of  6th Semester

result of the petitioners for a further period of three

months. 

WPA 24419 of 2023 is disposed of. 
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                                            (Kausik Chanda, J.)
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